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Office of The Commissioner, Magadh Division, Gaya Ji

Office Order
11 August 2026
Notification No.XI-K-X10-04/2024-139—In the light of proposal received from
District Magistrate, Arwal vide letter no.-223, dated- 29.07.2026 the power of certificate officer
has been delegated to following officers for disposal of certificate cases u/s 3(3) of Bihar &
Orrisa Public Demand Recovery Act. 1914.

SI. No. Officers Name Designation Remarks
01 Sri Amrendra Kumar DLAO, Arwal District Level
02 Sri Ravindra Kumar Das | Incharge District Minority Welfare Officer, District Level
03 Sri Ashutosh Anand District Fishery Officer, Arwal District Level
04 Sri Anand Shankar DPO, Educatation Department, Arwal District Level
05 Miss Khushboo DPO, Educatation Department, Arwal District Level
06 Sri Rishi Kumar District Dairy Development Officer, Arwal District Level
07 Sri Sushil Kumar BDO, Kaler Block Level
08 Sri Girish Chandra BDO, Sonbhadra Vansi Suryapur Block Level
09 Sri Uttam Rahul Circle Officer, Kaler Circle Level
10 Sri Gopal Paswan Circle Officer, Karpi Circle Level
11 Sri Ravindra Kumar Circle Officer, Sonbhadra Vansi Suryapur Circle Level

Order of Commissioner, Magadh Division, Gaya Ji
Sd/-1llegible,
Secretary to Commissioner,
Magadh Division, Gaya Ji.
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20 August 2026
Notification No.XI-K-X10-01/2024-146—In the light of proposal received from District

Magistrate, Aurangabad vide letter no.-264, dated- 03.08.2026 the power of certificate officer
has been delegated to following officers for disposal of certificate cases u/s 3(3) of Bihar &
Orrisa Public Demand Recovery Act. 1914.

SI. No. Officers Name Designation Remarks
01 Sri Ajit Kumar District Dairy  Development  Officer, District Level
Aurangabad
02 Sri Hareram Prasad DSO, Aurangabad District Level
03 Sri Rajeev Kumar Yadav DCO, Aurangabad District Level
04 Sri daya Shankar DEO, Aurangabad District Level
05 Sri Suraj Kant ADLAOQ, Aurangabad District Level
06 Smt Priyanka Kumari DPO(MDM), Education Department, District Level
Aurangabad
07 Sri Santosh Kumar DPO(SSA), Education Department, District Level
Aurangabad
08 Sri Sunil Kumar CO, Haspura Cilcle Level
09 Sri Pankaj Kumar BDO, Haspura Block Level
10 Sri Satish Kumar Singh CO, Daudnagar Cilcle Level
11 Sri Rakesh Sharma CO, Obra Cilcle Level
12 Sri Manoj Kumar BDO, Obra Block Level
13 Sri Narayan Rai CO, Barun Cilcle Level
14 Sri Parikshit Kumar CO, Nabinagar Cilcle Level
15 Miss. Richa Mishra BDO, Aurangabad Block Level
16 Sri Kumar Ashwini BDO, Rafiganj Block Level
17 Sri Satyendra Kumar CO, Rafiganj Cilcle Level

Order of Commissioner, Magadh Division, Gaya Ji
Sd/-Illegible,
Secretary to Commissioner,
Magadh Division, Gaya Ji.
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No. 939—I, Kanchan Kumari W/o Vikas Kumar R/o village-Kachahri Road, Dhala,
ward No.-01/06, P.O.+P.S.-Saharsa, Bihar-852201 do hereby declare that my name is mentioned
in my aadhar card as Kanchan Kumari where as in my son Ayush Kumar's C.B.S.E. class 10th
all educational documents mentioned as Kanchan Devi. Both names are same and one person.
From now I shall be known as Kanchan Kumari for all purposes. aff. No.-17469 dt. 11.07.26

KANCHAN KUMARI.

No. 938—I, Upendra Kumar Verma, S/O-Chamari mahto, R/O-mohalla Dhaniya
Bagicha, P/s delha, Gayaji Bihar in my son Atul Raj Verma matriculation’s certificate my name
wrongly mentioned as UPENDRA VERMA.My correct name is UPENDRA KUMAR VERMA
vide affidavit No. 3551/20/01/2026.

UPENDRA KUMAR VERMA.

No. 931—I, Sneha Upadhayay D/o Praveen Kumar Upadhayay, R/o Village-Bhatwa
Pasuram, P.O-Kuchaikot, Distt.-Gopalganj, Bihar do hereby solemnly affirm and declare as per
aff. No-1107 dt. 04.04.2026 that my name is written in my Aadhar Card as Sneha Upadhayay.
In CBSE Class 10th and 12th educational documents written as Sneha. Both names are same

and one person. From now I shall be known as Sneha Upadhayay for all purposes
SNEHA UPADHAYAY.

No. 930—I, SANJEET KUMAR GAUTAM, S/o-Late Krishna Kumar Singh,
R/o —gram — Chandpura nanhakar, P.O- Chandpura nanhakar, Desri Vaishali, Bihar-844504.
Do hereby solemnly affirm and declare that in my son's (ANKUSH KUMAR GAUTAM)
educational document of class 10" (CBSE) my name is mentioned as SANJEET SINGH. But,
in his Aadhar card my name is mentioned as SANJEET KUMAR GAUTAM. Also, in my
Aadhar as well as in my PAN card my name is mentioned as SANJEET KUMAR GAUTAM.
Here, both the names belong to the names of the same person. And, from now in my future
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I will be known as SANJEET KUMAR GAUTAM for all my legal purposes. Affidavit no-
3057 Date-27/05/2026.
SANJEET KUMAR GAUTAM.

No. 929—1I, Abhishek (Aadhar No. - 4112 9996 7430), S/o. - Rajesh Kumar Sinha,

R/o. - Flat No- 204, Bose Villa Apartment, Road No. - 4/A, Near New Sai Mandir, P.O-G.P.O,

P.S - Gardanibagh, Dist — Patna - 800001, Bihar, Do hereby solemnly affirm and declare that
Now I will be known as Abhishek Sinha, Affidavit No. - 726/08/07/2026.

ABHISHEK.

No. 928—I, Rishikesh, S/o0 Sunil Kumar, R/o New Manipura, P/O Danapur
cantt.-801503, P/S Danapur, Dist. Patna, want to add my surname "Yadav' to all my educational
certificates, which was "Rishikesh" till now, vide Afd. No. 3173 Dt. 05.05.2026. Therefore,
I declare that from now on, I'll be known and identified as '""Rishikesh Yadav" only.

RISHIKESH.

No. 927—I, Geeta Kumari W/o Pyare Lal Chauhan, R/o. Vill-Dighi Katihar, P.O-Belwa,
P.S.-Muffasil, Distt.-Katihar, Bihar-854107 do hereby solemnly affirm and declare as per aff.
No. 1631 dt. 25.03.2026 that my name is written in all educational documents Aadhar, Pan Card
and Voter Id as Geeta Kumari: In my husbands Service record as Geeta Devi. Both names are
same and one person. From now I shall be known.as Geeta Kumari for all purposes.

GEETA KUMARI.

No. 926—I, Chandani Kumari W/o Ajay Kumar Das R/o Ward No.-12 Kamalpur,
P.O.-Kamalpur, P.S.-Kanauli, Distt.-Supaul, Bihar-847451 do hereby solemnly affirm and
declare as per aff. No 2859 dt. 11.12.2025 that my name is written in my Aadhar Card as
Chandani Kumarii. Whereas in educational documents as Chandani Kumari. Both names are
same and one person. From now I will be known as Chandani Kumari for all purposes.

CHANDANI KUMARI.

Wo 924—H, fak=g AR fUa— wWffa IHYGR #edT, M I Jged— HEATET Fad, ST Sl al
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No. 922—1I, Archna Bharti, D/o Indrama Ram, R/o Village-Dihara, P.O.-Munji,
Distt-Rohtas, Bihar-802212 do hereby solemnly affirm and declare as per aff. No.-3429 dt.
11.06.26 that my name is written in Aadhar Card as Archna Bharti where as in B.S.E.B. class
10th educational documents as Archana Bharti. Both names are same and one person. From now
I shall be known as Archana Bharti for all purposes.

ARCHNA BHARTI.

No. 921—I, Putul Kumari, D/o-Chandrashekhar Prasad, R/o-Ganghara Siswany,
P.O.-Ganghara, P.S.-Shahpur, Distt.-Patna, Bihar-801507 do hereby solemnly affirm and declare
as per aff. No.- 12852 dt. 02.06.26 that my name is ongly mentioned in my Aadhar card as Putal
Kumari whereas my correct name is Putul Kumari. Both names are same and one person. From
now I shall be known as Putul Kumari for all purposes.

PUTUL KUMARI.

No. 941—I, PRIYANSHU KUMAR, S/O-Ranjeet Kumar, R/O-Chharrapatti, Ward
no-6, Raghunathpur Barari, P.O-Sahebpur, Kamal, Distt.-Begusarai, Bihar-851217. Do hereby
solemnly affirm and declare that in my Adhar Card my name is mentioned as PRIYASNHU
KUMAR (in English). But, in the same Aadhar card my name is mentioned as faiy HAR
(in Hindi). Also, in my educational documents of class 10" (BSEB) my name is mentioned as
PRIYANSHU KUMAR. Here, both the names belong to the names of the same person. And,
from now in my future I will be know as PRIYANSHU KUMAR for all my legal purposes.
Affidavit no-2754 Date-13/05/2026.

PRIYANSHU KUMAR.

No. 925—I, KALAWATI KUMARI, W/o-Nand Kumar Singh, R/o-Vill-Mathurapur,
P.S-Dehri, P.O-Dalmianagar, Distt.-Rohtas, Bihar-821305. Do hereby solemnly affirm and
declare that in my son's (VIVEK DEV) educational document of class 10" (CBSE), my name is
mentioned as Kalawati Devi. But, in my educational documents as well as in my Aadhar and
PAN Card my name is mentioned as KALAWATI KUMARI. Here, both the name belong to the
names of the same person. And, from now in my future I Will be known as KALAWATI
KUMARI for all my legal purposes. Affidavit no.-360 Date:-07/04/2026

KALAWATI KUMARI.

No. 990—I, MOTISH KUMAR SINGH, aged 48 years S/o-LATE NAGENDRA
NARAYAN SINGH, resident of Village-Tarapatti, Post-Tarapatti, Ward No. 05, Khajauli,
District-Madhubani, Bihar, do hereby solemnly affirm and state on oath that I am the father of
VAIDEHI. By Virtue of this affidavit, I on behalf of my minor daughter do hereby change her
name from VAIDEHI to MRINALINI SINGH, with immediate effect. That henceforth, my
minor daughter shall be known, recognized, and addressed by her new name MRINALINI
SINGH. Affidavit No. 6755 Dated. 20-08-2026.

MOTISH KUMAR SINGH.
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